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MR. DEPUTY-SPEAKER: We bave

MR. DEPUTY-SPEAKER: The House got just onc hour and 40 minutes.
will now take up further discussion of the

following Resolution moved by Shri D. N. How much time would the Minister
Patodia on the 6th December, 1968: like to take for reply ?
“In view of the adverse effcet caused THE DEPUTY-MINISTER IN THE

on india's forcign trade by the wrong MINISTRY OF COMMERCE (SHRI MOHD.
pattern of trading adopted in the SHAFI QURESHI): 20 minutes.
case of East Buropean countries,
including Russia, this House resolves MR. DEPUTY-SPEAKER: So we
that the foreign trade policy of the have one hour and 20 minutes. 1
Governmant of India, particularly request hon. Members to be very brief,
with East European countries and because there arc a number of Members
Russia, be suitably changed.” who would like to speak, and it should
be taken note of by all. The time is limited.
SHRI KANWAR LAL GUPTA (Dclhi The next resolution is also equally impor-
Sadar): I beg to move my amendment which  tant. After a good deal of consultation

is as follows: we have allocated this time.

SHRIMATI TARKESHWARI SINHA
(Barh): Mr. Deputy-Spcaker, Sir, I am
grateful to you for giving me opportunity
to participate in this discussion. Last time,
when this discussion was initiated by
Shri Patodia, I was in the House and I
listened to the points that he mentioned.
1 think he could not make his case well

MR. DEPUTY-SPEAKER : The resolu- bﬂﬂt.liﬁ his‘nrgumcn'ls were loaded with
certain prejudices. 1 would not really

tion and the amendment are now before the talk either in terms of favouring the castern

That in the resolution, add at the end.

“and a Committee of members of Par-
liament to be nominated by the
Speaker be set up to assess the
exact problem and suggest ways and
means to solve the same.”

House. European trade or the western block trade.
o qagw T I (qyi):  aw 1615 ho

wisz won § weive e ww s [SHRI GADILINGANA GOWD

T ar w1 faega wwm fem € WK in the chair]

ﬂ"ﬁmz]mim But I would like ¢ k letel
€ ut I wou ¢ to speak completely
T Y& T g fF elE AT A 4 economic considerations. It is & fact

F¢ g1 fecdl eftwT Iaw1 @18 & | Wiy that the trade with East Eurppean countries
including the Sovict Union bas increased

m‘?“ﬁgm w1 W qifrded from 1 per cent to 18 per cent of our total
FAR Y w7 cxports. It is quite a substantial trade.
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[Shri Gadilingana Gourd]
As any other trade. this trade also was

changed by devaluation. As a result of
devaluation, therefore, we have to re-assess
- the advantages and disadvantages of our
trade with the western bloc as well as the
Bast European Bloc. The Commerce Minister
has argued many a time that in the case of
any agreement entered into by us prior to
devaluation, even if it has not been fulfilled
and even if the goods have not reached one
another's frontiers, the pre-devaluation price
will be charged or paid mutually by the
two countries. Eeven then, talking in terms
of unit index numbers of major exports to
USSR and the rest of the world, since dev-
aluation, there has been a downfall in the
unit value whatever figures the ministry
may bring out. Invariably brochure are
put out by the ministry showing that the
trade has increased very much with the
Western bloc or East European bloc.

1 have got the latest figures in terms of unit
value after devaluation. I am taking 1960-
61 as the base year equal to 100. In 1965
66, our trade in tea was 949 with USSR
while with the rest of the world it was
92.7. In black pepper, the figures were 85.6
for USSR and 87.3 for the rest of the world.
In the case of coffce, thc figures were
131.1 and 123.8 respectively and so on and
so forth. In 1966-67, the unit value came
down to 81.2 in tea, 62.4 in black pepper,
82.9 in coffee and 173.9 in tobacco, In
1967-68, the figures were 87.1 in tca, 66.5
in black pepper and 266.8 in tobacco. There
has been an increase in tobacco, but in all
the other things, there has been a down-
fall in unit value. Therefore, the argument
of the ministry that there has becn a rise
in the real value of the trade is not proved
by these figures.

There has been a linkage of commodities
in which we are trading with East European
countries and they are trading with us.
But you know, Sir, there has bcen a rapid
process of economic liberalisation in East
European countries.

Now, suppose we link up our trade in
terms of the rupee payment agreement, fur-
ther liberalisation in those countries will

" make them more conscious to the economic
fedaibility ‘of the things whether they import
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from India or whether they import from
other countries of the world. Now take
for example Yugoslavia. To-day, Yugosle-
via has been following a policy of liberalis-
ation. It ‘is their producing industries
which decide as to what aid or what comm-
odity or raw materials they need for their
industry which they have to import. Becas
use they have been given this facility of
liberalisation, they can decide, as to whe-
ther they would like to get things from cou-
ntry. A or from country B and whether
they are going to take those goods from the
Western countries, it is upto them to deci-
de. This further liberalisation in those
countrics has made the rupee payment agr-
ecments rather out of-date. I1f 1 under-
stand it right, even on rupee payment ter-
ms if we revise our agreements and made
them uptodate by keeping economic feasi-
bility as the primary concern for trading, I
think that can work efficiently. But, what
1 am saying is that the best terms  of agree-
ments between those countrics and us, the
original rupece payment terms, will not be
cffective in the present context of import
liberalisation practice that is being followed
by those countrics.

My third poirt is this. I am glad to
note the criticisms about the past differen-
tials in incentives between the rupec pay-
ment countries in which every rupee paym-
ent country was being provided with a di-
fferent  sort of differential Exchange rate
about the capacity of the rupee to buy the
goods has been stopped. With Yugoslavia
we had different agreement; with Czechos-
lovakia, we had another different agreem-
ent and with the U. S§.S. R. We have
even today a different agreement. 1 am
glad that after so much criticism was made,
the Commerce Ministry has now been foll-
owing a practice which they hitherto not
followed, namely doing away with the pra-
ctice of differential between rupee trading
and trading in free foreign exchange. This
is a healthy development and I really appre
eciate this move of the Commerce Ministry.

o+

But, I would like to mention in this
connection that when we talk in terms of
equality between the rupee payment count-
ries and also free foreign exchange, 1 would
like to submit there was a study made by
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the Institute of Economic Growth which
was initiated by UNCTAD. Under the auspi-
ces of UNCTAD, they probably made a
feasibility survey about the outcoms, about
the results and the economic. utility of the
trade of India with rupec payment countr-
ies.

Shri Narayanan, who conducted this
survey, I understand, has mentioned that
we have been paying very much higher pri-
ces for the machinery from U. S. S. R.
1 am not like Mr, Patodia who would try to
deprive us of rupece payment agreement
completely. This is neither practicable nor
is it fair to say that nothing good has been
done by the rupee payment trade. But,
certainly, 1 would submit that when we
feel that a particular agreement or a parti-
cular deal is not to our advantage, we sho-
uld certainly keep our eyes open, I would
only submit that we have to constantly go
on balancing the advantages-and the disa-
dvantages of importing and exporting of
commodities from the East European coun-
tries. Of course we pay higher prices.

MR. CHAIRMAN : The hon. Member
should conclude now.

SHRIMATI TARKESHWARI SINHA :
1 have taken eight minutes only. I would
take four more aminutes only.

Now I would like to mention the case
of Bokaro. Bokaro to-day is going to
cost us more even according to the revised
estimate of our Goverment itself. Taking
all the steel plants-Bhilai, Durgapur and
Rourkela-Bokaro is going to cost us much
more than the costs of all the three plants
together. Under the agreements, for Bok-
aro, we are paying & higher price for the
Soviet machinery. Apart from that, there
has been re-valualim of the Russian rouble
and the devaluation of the Indian rupee.
As a reusit the parity between the rupee
and the rouble is much wider.

Here I would like to mention why we
are going to pay more for Bokaro, When I
raised this matter in the Congress Parlaime-
ntary Party meeting the Finance Minister
was not fully aware of this, Now I gota
pote from the Ministry of Finance, In that
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note 1 saw what I was saying was more or
less correct that there was a difference of
nearly 85.71% between the revalued rouble
and de-valued Indian currency.

Therefore this is the additional price
87.71 per cent that is going to be paid by
India for the Russian imports that we are
going to make.

How do I come to this conglusion ?
The Finance Ministry has given these figu-
res; they say that it is not 87.71 per cent.
According to them, the gold content of the
Rouble, which was 0.222168 gramme of
fine gold up to 31.12.1960 was increased to
0.987412 with effcet from 1.1,1961, when
the Russian Rouble was revalued.  As far
as the rupee is concerned, its gold content,
which was 0.186621 gramme of fine gold
up to 5.6 66 was reduced to 0.118489 with
effect from 6.6.1966. According to them,
the exchange rates of the Rouble and the
Rupee from time to time were Rouble 1=
Rs. 1.1905 before 1.1.1961, Rouble 1=Ra.
5.291 between 1.1.1961 and 5.6.1966 and
Rouble 1=Rs. 8.333 after 5.6.1966, That
means, after devaluation one Rouble is eq-
uivalent to Rs. 8,333, This is the parity
and the difference between the original wva-
lue of the Rouble and the Rupee
and the wvalue of the Rouble and tha
Rupec after devaluation Finance Ministry
says that the Change in the value
of the Rouble in terms of rupees |is
about 70 per cont between 1961 and 1966
and not 86.5 per cent as [ made out or
87.71 per cent as has been made out.

But I would like to mention that accord-
ing to the Explanatory Memorandum ¢n the
Budget, page 118, the total Soviet credit
prior to 1961 was 500 million Roubles; after
1961 it has become nearly 112 million Rou«
bles and after 1966 it has become 71.43
million Roubles. This is the parity even
according to the Explanatory Memorandum
on the Budget. The difference according
to my calculation is 85.71 per cent. But
I have no quarrel that there Is a little diff-
crence betweoen the Finance Ministry's figu-
re and my figure which I had taken from
the Explanatory Memorandum. But even
Fimance Ministry's figure shows that there
has been a parity difference of 70 per cent
between the original valuation of Soviet
imports and the Soviet imports now. That
is why Bokaro is going to be so costly.



295 ;F'orelm Trade

[Shrimati Terkeshwari Sinha]

I do not deny the bencfit of the rupee
trade; let us have it if it gives economic
bencfit to the country. But there are
certain abuses which have to be checked.
One abuse is the switch-over trade by the
eastern European countries which, accor-
ding to Government's own figures, was
anywhere from 15 to 18 per cent. This
switch-over trade is to be puta stop to
because itis depriving us of free foreign
exchange.

The second abuse is the dovetailing of
the big buying from us by the Soviet Union
and from the Soviet Union by us. If we
fnakc & long-term arrangement of big buy-
[ns and selling, any international increase
in the prices of Indian goods will not give
us any advantage. If the price of anything
that we export increases in the world
rrl?rkct, because of the long-term linking
w!th the Soviet demand and supply, we
will - not be able to take advantage of this.
Therefore these two things have to be
checked and stopped.

Before [ sit down, I would say that
there have been accumulations of the
rupee reserves in various countrics, We
have rupee rescrves in various countries.
1t has become a reserve either because we
have been exporting them the goods or
because things have becn exported from

those cauntries and the rupees are lying in
this country.

Out of the total rupee currency, when
we do not propose to buy from one country
and that country is not in a position to

convert that currency in foreign exchange, -

I submit, there should be a multi-lateral
agreement that one country's rescrve can
be utilised in buying another country®s goods
and commodities if it suits us. Therefore,
we must fight that we would not accept the
Soviet contention of unconditional gold
clause, Let the gold clause be conditional.
According to the Ministries of Economic
Affairs and Commerce and Industry, in a
Joint paper which they had prepared, they
themselyes. acgept that this unconditional
gold clause is not ideal to us from any
point of view. I would submit to the hon.
Minister that let all the agreements of the
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past, like that of Bhilai where you have an
unconditional gold clause, be changed and
put on the basis of conditional gold clause
30 that you can provide a safefy clause in
the agreements between [East Europeen
countries and our country.

ot wEewme gen (faeelt agw) : omar
afa Y, & & y@ra 9 w9y @AEA
STFY AT & AT g 0 N1 A SRS
¢t fF wem wteg wiffadc & gzedl
I OF FAY gNF A §F T W WAG-
#z &t frowrar fez gifoam #8w A
&0 & ML GT I ERU SANIT
g1 gr g 9a¥ fraar zH ®omr gur
T faaar qram QY 7z FHE ag 9
A1 Fem & 9@ AIFE.T ¥ A0 AT
Fzq Zz1a FfEd Fasd fF 2o 21 Awgr ?
§ 3a8 @i # &A@ &Y ug w23 A R
g1 fedll :a7 & w7r N ger gafeaa
=13 & g s g w2 ifgd o
Famar g owder qOfeT AT d
TTT FE F #N-Y3Z & MW 9T EH
grrrR # gg A A gar @ oaaife gf
73 faasa a1, g fer dfafafes
awl agfg %1, T §g Ffozw qEA
a7y # 3g gfang fasll | ¥fsq qam
¢ fe o gg oo @ w@r & srar qw WY
ey @w Earaff ? g¥ T dver ¥
gl wm fs #1€ Fegfae s g
#fefaee #8Y g1 g8 a1 ag d=Aw @
f& mrea # @A wra gar g arag
giar 31w ara g EE SN AgE
T8 a1 ) eFR S fe w9 Ao F
nEdT @ wy ) foEn faw $w
%z § 1g feawr g3 T} APAT F § AL
tad war @9 AFT &9 &y 1960-61,
61-62 YT 64-65, 65-66 ¥ gAIU
Zz v1 Afaee $317 & Arg 11 9@
§ 29 wd: @ af iwgT-aga o afew
gaX 2 ¥ Ag d'w fag af 1w axg
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¥ a3 & St st @ Aafawe s
¥ =6t gzEa & 15 feewm sarar & rar
g AN T sy @7 gz aam g
' @mis wigw far g s feaw fx
far g 1 g i 2gt wrw A9y § Ag Y-
FITIA A w2 gAd AT LN R
SgTar Iret A AV BrRA IAST FHATA
i avremy g ae wdza @ A
w e NFIH fE ag faw F3 gar &
¥ srrx weAY AP w@FT AL F9Q
a A 9w 7g wEdzE A A fd
¢ g gfestrsdima s oameda afy-
28§ 390 oF A foar g ag fawd
EAAT M ATT@IE ¢

“Cases of diversion and re-sale of
Indian goods at and through Hamburg,
Antwerp, Rijeka etc. have come to our
notice from time to time through indirect
sources. The items involved are cashew
nuts, H. P. S. groundnuts, spices, E. L.
tanncd skins, coffee, tea, mica, jule goods
etc. These diversions/re-sale were stated

to bhave been resorted to by almost all the
East European countries......,"

g  wEINZE a4 gRid mEar R
w7 IaF gATIr gary ST W -
ZT A A 20 yUET 1968 FY @y 57 a1
1 eNw fear g 5 @ sz
T WE Q-v3aNe 13 §1 Afea fegr
sai g, ¥y, oy mgm Agh A
LAFT HIAT @IF ¢ % F6 araw & qoeq
sram RN g ARt ¥ I § g 2at B
qg g@L 2W FY q1aT § W Ig ga W
T AT FL & BA FHAA FANL TG
FIA THASA FT gH TIET AT § WK T8
w1 e ag f qafE s
FTY ATAT F FHTAT § 1

g0 a17 ¥ 98 FEN AR § (F €
Y 9z 3o g A=ay w1 Ay &1 SfE
a1% ¥ 9@ gW I 9< feqw XA A AN

& o1 mifgear wfgemm gmTdr dfafedr
Tt ag arat @ fF gw 9w o fd gy
wTa & 6 AT OF Wwd wTHE @
ATdY @ Y ag wifgear wifgear e
A T A1 § NI HHT A § fgafeamge
1 § #ifs ¢ 7ar § fo o wear
A1 & 9T FWits W FE AT T
g1 W a0F & qET A Eg Al ¥ gAr
WwHFaay @ v & sew @
FATX AW FT 3 7 B FTE THAA gorr § 0
T ag X qg 9 60 gAR WA AW
FT ATET GATR 9719 ®747T &, 9% = fw
W1 I3l wa wifg aq i Ay, fe-
fedww aig samr afer o= gard
#afqer ag It A srfgear srfgear
wFdIforT g€ & ST | gafag & g
FY qaTT A18AT § fF ag Frew @

o e OF W FEAT AT §
TA FRTEC HEIT & qIG W1 WG THE &
HTATL T AT ENT & 36 § UF Gams
S WK H FWTT AT AT”AT F |
TR g T (A H WAz feg
gu & fegeam # o1 97 wwA qdAe g
vy g W @ded 0 W R W@
Wz ¥ T AaT 3 9§ ¥ waTEr 4y ¥
& & T gEL A @ B wIA wzE
Frz A F33 & 5 @ w9 197 o A
rawa gafeT ag T ¥ AR, e
FHA Tl & afce sarar dar ¥ wY
A E | A A FTEET Har § IER
ara A AR S AT A W EIT A, @
o azara AT ¥ ag Ao fafoew
wrsfearest &1 freg o s 1 &
TORTT HY A FT R GZATAGATE L .
(swawm) . ... W9 NI wg Afww K
Fdfrguz o fa% & T § w7 av
o a0 & G4 qgi Arar § | N s
gz § § 97 % AW o §, fes A o
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[ ot wia<eTe g )

fogd &: 7T ATl § oF UF F O =@
X WTE ™Y g qg T @Y
g &1 10 9% oF oo § ouver @ A
g1 ¥ A5 Y wy qrw @A § WK
gtw To¥ Fgface ardf & oma & | wgfre
qrdf ®Y frE FT w7, GAT AAATA FT 7Y
i OF araT § oY 9g w9 BT & ae
o< B §¥ v @, T ¥ wfeg ¥ ag v
t 1 v T ag & gy qifafesw sEw
¥ w ag N sgfrezg § g e e
wex ® Fifw £ <@ § 1 a7 oF wage
wTE R W A AFfEr & &
wrgm WA St T A A #1|
SHRI YASUDEVAN NAIR (Peermade)

He is making the most irresponsible allega-
tions.

st waT ﬂ'lﬂg"ﬂ':iﬁ'oﬂ'owrﬁot
wfte & @ & TAaEQ @At wifge
o AW & f5 /oAt wgiey 7 dlodtonrso
¥ Tl &OAl g WX gRaEd &
s yguEfam T g s waw @
A wff e F AR I T AT g 9w
¥ FTRT GET HAYET TS F IO Feglaey
®) AT § 1 A TOHT AFT AT ARG
qg Ha ¥ WRT @qAT® AT ! T
g § g TS whaw ¥ fawy qma
€ 7g w=E 719 qE) ¢ | gH A1 mEaw
"t @ R Fegfaer ard agh ¥ A
B2y, oy & A AT aeE ¥ e
TR &1 | afew fRfue % agmar @
AT AW F W /AU G FAT A A
YA ETEFE AT L |

¥ argm 5 gw S a & swrw w93

SHRI VASUDEYAN NAIR : Jan Sangh
is getting the CIA money.

"ot SUT AT™ e ¢ WY a2 q3 ST
t o Y wgw g fF A o A A

DECEMBER 20, 1968

Policy (Res.) 300
fodmre % e amaT & 9@ ATe WAX 9
i gifew & 9 A ag TR FAN
ey Wiy, e A g AW
AT, §g AT A § FHFEQ I W
i1 ofte & oft W ¥V AW
TR RAAE @ F W F AT
feame e {1

wiferx ¥ T AT Y F AW FEM )
W g qfedres deew ¥ A W
affgd, g A &qn w1 fomd  SEEr
&) 7 &1 W wifgd | W O
¥ 41y ¥ 7 A, AiHT &F W A
b T e @ Y 1w wAIEE Aw
¥ §19 A9 FTAT ATEAT &, WHAHF WK
7 I 7T Q@ §, 1w Afedrwe w-
TR a9 ¥ AF) wvan, A @rd g
¥ i ¥ Qe s e war
foae g sfeame 2 asar g W
IR VF—FRHe, FE0 LT ¥ gw forw
TICATMY E, 39 § a0 q@E AW
2 71 w77, AfFT q@odToHo FY WTTA
a1 % famr | R g aTdw § WK 9w
FTT FT TAE

ot yegrs wewet (wadEn) - daEa
a1gd, §IUET & qTY AR A awEd
T & ¥ fgegeam ) THET gg=TT qUga
gidgusy F919 W a TH W
S FX ¥ WL FEIF & §I9 WAL
Y & H|IGTT ¥ T@E FE@T 9R/S &,
wa ¥ Y fegemt & g St A
g e R E ... (vawwm)- ..

oft ¥aT W g ;. gwwfa oo,
wegfae] &1 et wr adeer wrer & W
FAET ATE] ® T § | WIOHT &
et @ o g fegear St 30
X gATY &9 997 a1 & qg FgA71 Tgar
- (wmaam ) ...
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¥ A 7 A Ay §, e
A &, et M A A A &

gwmafa off, fqUzw 3 gark W &
FHTC & w7 fF gw # 200 Iy wfed,
afer gardt s 7 Afafedors T
I ¥ T w faar | g R AT F @y
fora® gaT 2w & fga @, &WOR FT@
Trfga—arg &= g1, wader g1, e
g1, =€ = 2w gy, Afew 2w & fgg g
wrfed |

gaQ a1q ® ag wgAr g e faaw
uitdE § §, 57 ) frargsr & =nfgy
1T S1aT<T 37 AT § FY FIAT Tigh )
1 A § HAl SEEE WAl WgAS
urEw & fear g-agr 7 @wa & fay
WA A1AN, 47 JGA @IAWTE g | Aq
gAIX T FILAT K T AMA a9 FF4F
g aY 97 1 wrsT Sfeaw FC F wrq gt
AT M W@ E, gg g Na g

SHRIMATI[ SUCHETA KRIPALANI
(GONDA) : Mr. Chairman, Sir, after the
very exciting speech of my previous speaker
my speech, I am sure, will fall very flat.
I want to speak on the basis of facts and
figures. I am not motivated by political
thinking or considerations. Our trade
with east Europzan countries has registered
a phenomenal increase, during the last
12 or 15 years. This was a new field where
our exports had gone. It gave us in the
beginning an advantage in bargaining also.
When we got new areas we could bargain
with other countries for better prices.
Therefore, since 1950, our trade has in-
creased in actual terms. From Rs. 3
crores of exports it has gone up to Rs. 220
crores and from Rs. 4 crores of imprris
it has gone up to Rs. 203 crores. ~ hese
figures are of 1967-68. If you take the rate
of growth, the rate of growth with eastern
European countries increased much beyond
some of our very traditional partners as
United Kingdom. But we have to soe in
our trade dealings that while the trade
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increases the national intercst
suffer.

does nat

Now, what is the composition of our
trade 7 Most of the items exported ate
traditional items like black pepper, cashew-
nut, coir yarn, cotton waste, coffee, tea,
tobacco, jute and hides and skins. The
value of these things constitute 75% of the
total export to this region. This trade
increase is good in a way but some of this
increase has been at the cast of fall of our
trade with frec forcign exchange arcas.
This point has already been referred to by
the previous speaker. So I need not dilate
upon it. Some of (hese commodities,
which we could have sold to the hard
currency areas, which is a free foreign
exchange arca, instead of being sold there,
had to be sold to this area. To that extent,
the country has suffered.

Then there are instances where these
East European countries after buying from
us sold the same goods to third countries
to our disadvantage. Shri Gupta has
referred to it. Thus they have competed
with our goods in those markets which
are of value to us. The free foreign
exchange area is today certainly a very
valuable area from the point of view of sur
trade. In these areas, they have acted as
our compelitors to our detriment.

Then thzre is also a tendency in the
East European countries not to take our
manufactured goods. Of late, under very
great pressure, they have agreed to buy
some of our manufactured goods. There=
fore, now 20 percent of our total trads
with these countries is in -.manufactured
goods like fans, lamps, machioc tools and
other things.

Then I come to the import position.
What do we import from these countries 1
We import capital goods, machinery, equip-
ment. For these we have paid compara«
tively higher prices than those prevailing in
western countries. In some cases, the
price we have paid is 25 percent over the
international price. These are the points
of criticism in the public.

The quality of some of thess goods
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[Shrimati Sucheta Kripalani]

coming from that area is also not good.
Because of the facility of import under
rupeec payment and the import control
being less rigid there, our STC has some-
times purchased goods from there which
we do not need, goods which we are our-
sclves producing. Therefore, dumping all
their goods here has operated against the
interests of our own manufactures.

What is the main problem ? The
difficulty, to which Shrimati Tarkeshwari
Sinha also referred, arises because we have
bilateral agrecments. This means that the
two partoers have to balance their trade.
We have no freedom to buy from or sell
to any other country. The trade must be
properly balanced. This position keeps
on from year to year till we are able to
equalise. Therefore, we are compelled to
buy from thosec countries goods to the
value of whatever is the surplus on our
side.

As Indian industrics develop, our
import requirements are becoming different
from what they used to be. For instance,
now India is looking forward to purchasing
industrial raw materials such as non-ferrous
metals, flat steel products, fertilisers,
etc. We want thesc things from the East
European countries. But they are unwilling
10 sell these goods to us, or taking advant-
age of our difficult position, scll them to us
at very high rates,

The othe; disadvantageous feature of
this trade is that we are very often pressu-
.rised to buy their high-priced products.
_Very recently the deal for the purchase of
‘planes has come to notice. It has been
eriticised in this House and outside in the
press. We wanted to buy ‘planes from
elsewhere, but because of Russian pressure,
we had to give up that idea.

Another item of trade, to which refer-
ence has been made in detail earlier- which
operates to our disadvantage is that after
we expand our capacity for the production
of a particular cummodity to be exported
to them, they start pressing us to reduce
price for example, like the casz of rolled
steel products from the Bhilai plant and
also railway wagons which Soviet Russia
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is going to purchase from us. In order
to build up this trade, our industrial

capacity has had to be expanded on that
basis, for those particular patterns, After
we have increased our capacity in those
items, they start squeezing us, because
we cannot sell these products to anybody
else.

Once we have invested money in order
to build up capacity to produce these
goods, once we are ready to do it, we are
tied to their market for a number of years,
and seeing that we cannot sell them any-
where else, they start squeezing us. Already
some of our products have suffered on this
account. For instance, our footwear,
cotton yarn, garment and woollens. In all
these, we have had a comparatively flourish-
ing trade for the last few years. Now we
are beginning to feel the squeeze ; because
of the built-in market there we have geared
our production to that market and seeing
that we cannot turn eclsewhere, they have
started squeezing us.

Why ? Because Russia is very anxi-
ous to have a continued assured market
for their goods here. In order to have
continued assured market for their goods-
it is along term plan- and by this kind
of bilateral arrangements they want to
keep no tied to them.

What are the main points of criticism ?
The critism is that we are importing at
higher prices from the East European
countries, that we are importing non-
esscntial goods, that we are importing such
goods which eompete with our production
in this country, that diversion of trade is
effected at the cost of our free foreign
exchange, that we are compelled to sell to
them things which we could sell to the
free foreign exchange area, and that East
European trade practices have not been
above board, because they have imported
our goods and at a disadvantage to us and
sold them in the free foreign exchange area
to our detriment.

Therzfore, what is the conclusion 7
The conclusion is that we do not want to
close this trade. This a new area and we
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want to develop the trade with this areca,
but the increase in trade should not be so
much that we have so much surplus balances
that we arc compelled to buy anything that
they have to sell with out any regard to
the real requirements of the country. That
is, we should not be.compelled to give
special privilege to the rupee area in order
to have trade with them, thcy must also
realise that if they want an assured market
for their products in India they should
oot . . ..

SHRI VASUDEVAN NAIR :
are you anxious ?

Why

SHRIMATI SUCHETA KRIPALANI :
We want to trade with the whole world, we
are not thinking in terms of Mao and
Russia, we are thinking in terms of our
country, and we want our trade on fair
terms, non-exploitative terms.

SHRI JYOTIRMOY BASU (Diamon:
Harbour) : How convincing that you aro
a socialist !

SHRIMATI SUCHETA KRIPALANI :
I am not a soziulist, I am an Indian.

Another very peculiar sysiems that
obtains in our trade with Moscow is that
our goods can be rejected by thein after
it has landed in Russia. Th= usuil arrange-
ment is that there is a pre-shipment inspac-
tion, and on the basis of the pre-shipment
inspection report trade goes on with the
other countries, but Russia is the only
country where they can reject after it has
landed there. I think you will all remember
how much we suffered in our shos trade
when one such transaction took place.

Sometimes when we wish to purchase
commodities in short supply, very valuable
commodities like nickel, from countrics
with which we have a sizeable trade, they
charge exorbitint prices. Therefore, 1
suggest that every yecar when the trade
plan is made with these countries, it should
be not merely on a governmental basis,
but represenatives of trade should also be
associated. I repressntatives of trade arc
associgted, then some of thz snags which
wo suffer from can perhaps be avoided.
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If these countrics want trade with' us,
and we want trade with them, they must
also realise that with the changing pattern
of our development, they should not try
to peep us only to the traditional items.
They should try to take some of our
manufactured goods, they should allow
alteration in the items of trade, Other-
wise, we should curtail our trade with them,
we should not expand it to such an extent
but only seck a balance at the natural
level of trade.

Dr. RANEN SEN (Barasat) : 1 rise
to opposc the resolution moved by Shri
Patodia and to reject the speeches just now
made by Shri Kanwar Lal Gupta and
Shrimati Sucheta Kripalani because both
the resolution and the speeches are born
out of political and ideological bias.

Itisa well known fact that in India
the big business which is connected with
Woestern capital and collaboarating  with it,
docs often raise objections to this trade
with the East European countries, but
there is a scction of the industrialists who
are for this trade,

Today the Statesman has brought out
an article by one Dr. R, K. Singh, Secretary
of the Egineering Export Promotion Council,
in which hz not only approves of this trade,
but says that cngincering goods export
to the East Eurepzan countries should be
inzreaszd from 18 to 4) per cent and
that the Indian industrialists should try
for that.

I want now to refer to some of the
questions raised by Shri Patodia.

1 do not want to go into the gquestion
of industrial collaboration as raised by
Shrimati Tarkeshwari Sinha. That is a
matter completely outside the scope of
this rosolution. It is said here that India
is exporting only traditional ilems to these
Bast European countries. Here is an
article published in the Statesman, written
by the Secretary of the Engincering Export
Promotion Council. Not only that I have
got figures 10 show that in 195566 India
exported to the East European countrics
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Rs. 747 . crores worth of goods. The
shar¢ of the traditional goods comes to
Rs. 216 crores. In 1967-68 India's export
was Rs. 226 crores and the share of the
traditional goods came down to Rs. 171
crores. This clearly shows that the state-
ment made by some speakers here that we
are simply diverting our traditional goods
to these countries is totally unfounded and
pot based on facts. The items of Indian
sxports to these countries to-day constitute
not only some of the traditional items but
also engineering goods. We are exporting
quite a number of clectrical engincering
goods and then importing capital goods
which are necessary for the industrial-
isation of our country. Secondly, we are
getting industrial raw materials even from
small countries like GDR or Hungary,
leave alone USSR which is a big country.
They are giving us certain industrial raw
materials. These are the figures given by
the Goverament reports.

These bilateral agreements are helping
the stabilisation of prices of the traditional
items that we used to export to the Western
countries. Itis a well known fact that
on the question of jute exports how the
Americans were squeezing us trying to
reduce the price of jute. But since we
have started exporting jutc goods to the
Eait European countries, the prices have
become more or less stabilised. Therefore,
I want to say that our trade with th: East
European countries are balanced or some-
times in our favour. There are figures.
In 1966-67 they imported from India
Ras. 247 crores worth of goods., In 1967-68
they imported Rs. 226 crores and exports
to India were Rs. 203 crores. That means
it is to the advantage of India. Not only
that let us cxamine our trade with West
Germany and USA. In 1967-68 they (West-
Germany) imported from India 209 million
US dollar worth of goods. India had to
import 190.8 million US dollar worth of

goods. U.S. A, is another example
where the difference is much more. There-
fore, our tradc with these East European

countrics has been bencficial to us.

Now I come to the question of prices.
| do not know wherefrom Shrimati Kripa-
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lani or the other lady who spoke about
prices got the figures. There is a report-
a study made by the Indian Institute
of Foreign Trade. I will give you one or
two figures. 1960-61 was the base. The
unit index of the Soviet Union was 99.1
in 1961-62, and 101.4 in 1963-64 and 99.7
in 1964-65. The unit value index for
export to the rest of the world was between
78.8 to 83.9,

Therefore, we are losing our trade with
the west European countriecs I do not
say, “Do not trade with them,” but [ am
in favour of stating that it is very beneficial
for us to trade with east European countries.

Let us take cerlain items in which we
are trading. 1 would again quote certain
figures. USSR paid Rs. 492 per kilo for
black pepper, while the rest of the world
paid Rs. 4.19. For tea, USSR paid
Rs. 7.07 per kilo, while the rest of the
world paid only Rs. 6.16 per kilo.

17 brs.

MR, CHAIRMAN :

seven minutes,

You have taken
Pleasz conclude.

DR. RANEN SEN : 1 shall concludz
in a minute. Therefore, with regard to
the price, we are b:nzfiting by our trade
with east European countries. Secondly
there is the question of export and import
trade. In regard to our trade with east
European countries, what happencd ? Th:
shipping agreements with th: Sovist,
Union, the German Democratic
Republic and Poland are there. In those
agreemsnts, either India places her
ships for the transport or they place their
ships for the transport, and the whol:
agreement is carried on in rupees, whereas
il we are to trade with the USA, even for
the wheat that we import from USA, we have
to pay in dollars and the USA will supply
the ships ry for t port. There-
fore, I say that it is very beneficial for India
to trade with east European countries and
it is not against the interests of [ndia.
Only those people who by means of trade
with west European countries are capable of
resorting to wunder-invoicing and over-
invoicing and thereby cheating our ex
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chequer by nearly Rs. 300 crores every
year, they alone would be anxious to carry
on their trade or expanding their trade
with west European countries. 1 am afraid
that certain people belonging 1o the
Swatantra and the Jan Sangh parties ere
carning money that way, and that is why
they are so much opposed to our trade
with east European countries.

With these words, I conclude.

SHRI JYOTIRMOY BASU ( Diamond-
Harbour ): In this resolution, we sece
another cffort on the part of the sales
promotion lobby to the right of us, and
their counter parts in disguise on the left
side of us, those people who have been
pressing and canvassing that we should
purchase American planes for our use here.
This is the second effort in the current
session. If they want us to believe that
by having trade with the west this country
has cconomically gained, they are trying
to takc us to the fools” paradise. Our
business with east Europcan countries has
upsel those entrenched exploiters who had
the monopoly of exploiting the natural
resources and the man-power of this country
for centuries.

Trading in this country is noted for
many things -: firstly, for underselling and
overbuying. I will give an instance. A
famous sewing machine manufacturer in
this country exports sewing machines with-
out painting and without the brand to an
importer in Britaio for £5 landed London.
The same sewing machine, after it is being
painted and given thc trade-name, is sold
for £25 each. How generous the western
importers have been with us, you will be
the best judge to understand.

Then again, there is the racket of under~
invoicing and over-invoicing, thc monopoly
is of the gentlemen there, and the interests
which our friends cover here. Now, the
Administrative Reforms Commission had
tc say that under-invoicing and over-
invoicing are damaging this country to the
tune of no less than Rs. 300 crores every
year in terms of forecign exchange. The
income=tax colleclion will also be propor-
tionately damaged.
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We have known famous companies like
Bird and Company, Bunge and Company,
Jardine Hendersons, Mathison and Company
and hundreds others, where certain leaders
in Government are hand in glove with the
offenders and they cannot lift a finger to
stop them. We arc losing money by billions
every year.

There is a very interesting recemt cases
import of mirodh, the rubber contraceptive
from South Korea, for which Governmest
is subsidising to the tune of Rs, 30 lakhd,
Iam told that a prominert man in th
Congress Party, a minister’s son is involved
in the deal. You can verify it and satisfy
yourself. Rs. 16 lakhs were ‘spent by tie
Government of India in foreign exchan,
in subsidising four condoned factories in t
country and they have gone out of produt-
tion. That is the wonderful thing we ar®
getting from countries under the grip #F
Washington and London.

A lot of things have becn said abou'l
misuse. There are many other paradises
for them. There is what is known as the
over-board port. May I explain it 7 In
South Africa, if somcone wants to buy &
packet of tea, becausc you have no trade
rclations with them, they pay a lot of money.
The tea chest goes from here for being sent
to Norway. In Ramburg when the steamef
arrives-the stecamer belongs to the so-call
western democratic worlc=the chest is taked
out and put in some other steamer and
taken somewhere. Mr. Qureshi’s bookd
of account and Mr. Morarji Desai's bookd
of account will show that the tea has gond
to Norway and the Norwegians have paid
for it. But the Norwegians have never
seen this chest.

What is Government's policy with
regard to trade with countrics who have
been good to us-socialist friends like Cuba
and Vietnam ? The whole trade and fiscil
policies of this country are controlled by
Washington, by the Bell Mission who
dictated devaluation and many other things.
You know, Sir, about the circular issued
by the Maritine Conference Unit in
Amenca. The Amecricans have declared
that if you have any Urade relation with
Vietnam or Cuba, those steamers which
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carry such commodities will not be allowed
to touch the foodgrains that will come to
India from America. These are the black-
mailing tacties adopted by the western
countries and you want us to yield to it
and say nothing abovt it !

Under these circumstances, 1 say that
India must formulate a policy to sell its
own commodities, which are the produce
of our natural resources and human labour
combined together, to any customer who
pays the best price. We opposed any effort
in this House to canvass business for some
country or the other, as we see in this
resolution, which seeks to canvass busincss
for America or other western countries.

SHRI S. KUNDU (Balasore) : Sir, the
paramount consideration of our foreign
trade should be how for it serves our intcr-
pal and international intcrests and how far
it helps up to bring about international un-
derstanding. Looking at it from these
bremiscs, foreign trade is a matter which
has become very much complicated. Du.
ring the last 20 years, certain new things
have come up, partly due to politics and
partly due to other things like competition,
technical know-how, efficiency to sell our
goods, getting credit and other factors.

It is not time to view the cntire matter
from a closed angle or with a closed eye.
We shall have to look at this matter in a
dispassionate manner.

I know that our trade rclations with
Soviet Russia have given us a lot of bene-
fits and advantages. I know that w2z have
got credit of about Rs, 1,4000 crores from
Soviet Russia and that as much as 4) pub-
lic undertakings have been financed by
them, technical knowshow has been given
by them and impl its and machinery
have been given by them. Also, our rupee
agrecment with th: eastern European
countries and Soviet Russia has given us
an initial advantage. But I would like to
look at these problems from another pzrs-
peclive,

There has bezn some talk for the last
few years that we have not been able to
match with technological devclopment in
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the world due to our one-track trade with
pariicular countries. Some economists
have also said that after devaluation the
gap between the value of the rupee and the
rouble has increased to about 86 or 87 per
cent. This has increased the price of goods
which we buy from Soviet Russia and the
price of the machinery which we bought
for the Bokaro stcel plant. The Minister
will say that they are adjusting it by mutual
talks and all that, but, as 1 started by
saying in the beginning, the paramount
consideration of such international trade
should be how far it serves our national
and internal interests,

Therefore now there should be a reap-
praisal of our entirc attitude or policy as
regards trade. I do not agree with the
Resolution which say that it sould be suita-
ble changed. I do not say that it should
be suitably changed but I think that taking
all these things into account therc should
be a reappraisal, a rethinking. How it
should be done is for the Ministry to find
out, Quite possibly, a committec of ex-
perts may go into it and see how far it
serves our national and international inte-
rest.

entire world has
been divided by these two super powcrs.
On the one side is America and the West-
ern Europecan countries and on another
side is Soviet Russia and its satellites.
These super-powers have used small deve-
loping countries to further their own poli-
tical interests. Sometimes the developing
countries are really exasperated as to how
to build up an independent trade policy
which has no link with international politics.
T know that the developed countries, parti-
cularly the capitalist countries, hav: not
been responsive to the needs of the deve-
loping countries. So for no country in the
world has been able to give 1 per cent of
its national income to the developing coun-
tries in spite of the United WNat ons' reso-
lutions. The Government of 'India has
miscrably failed to see through the UNG-
TAD that the developed countries adherc
to the Algiers Charter which demand that
there should be a favourable trade agree-
ment between developing countries and the
western and capitalist countries.

Unfortunately, the
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If you look at the international trade
market you find that taking advantage of
the new demands of the developing coun-
tries the Per capita income of the deve-
loped countrics is on the increase by about
%60 a year while our Per capita income
of the developing country is increasing at
the rate of only $2 a year. The western
Europcan countries have increased their
trade to quite a large extent particularly
during the last six or seven years.

There international trade, I -am told, is
atout 46 per cent of the total global trade.
What I am going to say is this, We must
have a re-appraised, re-thinking, and we
must know where actually our ecxports do
not catch up with the demands of other
countries and where are the difficulties,

I feel that our Embassies in Europe or
in other places are not working properly.
Last August, I had been 1o Eurcpe and [
had an opportunity to look at the working
of our Embassics closely, They still have
a bureaucratic attitude and they have not
been able to convey or project the noeds of
our country. I may just tell you a litlle
conversation that I had with some of the
people Recently, the Government of
India had some sort of an Export Promo-
tion Fortsight of Handicrafts in Europe
and they put up a number of stalls, some
sort of an exhibition, Then one of these
Embassy officials with a sense of glee told
they should continuc for about a month and
that, when that they took some stalls for
seven  days but (ke big departmental store
wanted that they wanted aktout 7 or 8 stalls,
they gavc them about 200 stalls. He said that
a very favourable climate has been created
“Why for handicrafts in Europe. I asked
him, did not you do it 5 or 10 years back 7™
He replied saying, “Do you think that 10
years back there were those handicrafts in
India 7" I was sorry to know that the offi-
cer thought 10 years back there were no
handicrafts in India. The point is that
there is this kind of bureacratic attitude on
the part of the people and the real irrespo-
nsible persons are the Government of
India who are sittting here and the cmba-
ssics arc just its carbon copy. They are
doing routine work which the British people
used to do,
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1o the matter of trade, I think, there
should be a outlook. We have to take a
new jump. Otherwise, we will not be able
to meet the competition which we are facing
today from differcot countries. [ agree
that there should not be politics connected
with trade. But it does not mean that we
should sell our goods to South Africa. 1
am told that China which boasts of commu-
nism has trade with South Africa through
other countries, This has very conseque-
nces. It poses a challange to us. Japan
has trade with communist China. Japan
is a capitalist country, How wc will pro-
tect our trade while maintaining our own
nalional interest, is a question also to be
thought of. Therefore, I conclude by saying
that even in Asia, cxcept Japan, Indonesia
and Isrcal and East Africa are confronting
us with new challanges by producing cheap
and quality consumer goods and other
materials. They have improved their techni-
logy and knowshow. They are building
new materials, with new design and quality.
I think, there cannot be any barrier in
trade. If you produce good, cheap and
qualitative goods, they will go anywhere,
For example, Chinese pens are being smus-
geled into India in spite of lot of restrictions
because Chincse pens are cheap and of
good quality.

The paramount considcration of trade
should be the interest of our country sand
we should sce how far there should be rec
appraisal, re-thinking, of our trade policy,
particulary, with East European countries.
and how far as are going to improve our
trade,

SHRI BAKAR ALI MIRZA (Sccundera-
bad) : In the matter of international trade
the political philosophy or the policy of a
country is not really very important. In
fact, during the First World War when
England and Germany were at war, there
had becn charges framed against some ar-
mament-manufacturing firms that they were
secretly supplying arms to Germany. My
hon. friend, Shri Kundu, has pointed out
that Chira, after promising that it will not .
trade with South Africa, is still trading with
it.  So, the fact that the Government is
hostiled and it is following a policy which
is not really approved by us is not very re-
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levant; still, the trade can go on. So, we
have to keep this thing in mind. It
ls not a question of comparing the policy
of the United States or the policy
of Soviet Russia. The point is that we
should expand our international trade,
Even though we may be running at a loss
to have a bigger area of trade is important.
Everybody knows that Japan has been sub-
siding its exports; they were selling goods
outside at cost price by subsiding because
they wanted to capture the world market
80 that they will reap the benefit later on.
Therefore, the idea that because the coun-
try is hostile as far as some policy is con-
perned we should not trade with that, is
pot relevant here.

Then I come to the question of price.
Take the case of trade with the U. S. A,
They lend us money, charge interest on
that and they ask us to buy from very
sme market, i, e., America, at their price.
Naturally we pay interest plus the price.
The difference which I want to point out
ls this. In the case of trade with Soviet
Russia whether the qualitr of goods is good
or not, whether we get the type of goods
or not, there is the balance of trade.
We send goods to them and we get goods
from them. We have also got the choice.
The choice is with the Government of India
Exercising that choice, the Government
could say that they do not want a parti-
cular thing and thay want something ¢lse.
By this, the problem of balance of pay-
ment is removed. What is happening
with trade with freedom-loving countries is
that we are accumulating so much of debts.
A time may come when, at whichever price
they may sell, we may not be able to
buy. ...

MR. CHAIRMAN : He will conclude.

SHRI BAKAR ALI MIRZA: I will con-
clude by saying that the trade with
the Sovict Union is important because of
the type of trade which is different from
that with the U, §. A, Take the case of
China. The whole world has been helping
her. Russia also helped China. China
is free of debt. Why can’t we be so 7 The
population of China is 700 million whereas
our is only 500 million.

Thercfore, I disapprove of this Resolu-
tiog,
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SHRI RAJARAM (Salem) : I am really
happy to participate in this discussion. My
hon. friends, Shri Basu and Shri Kundu.
have said something about this Resolution
Whatever they may say, in the case of our
country, the trade is simple going down
and down. This is because the politicians
are taking to trade. * That is the real diffi-
culty, If they go out of the trade, them
everything will settle down to normal. The
first thing that a trader must know is how
to sell his goods. India is a trading couns-
try. We must develop our trade abroad,
Then, we must know how to sell our goods,
whether in castern,countrics or westesn Coun-
tries or even in the Moon. wherever there is
a possibility. Whenever we want to go abroad,
the Ministers just laugh at us and say,.*What
can we do ? There is no foreign exchange.’
Now take the cace of Japan. Japan, which
has no iron ore at all, manuflacturing won-
derful cars and selling them to the U. S. A.
and getting Dollers from them. We know
America is a fancy country. They leave
their cars on the road every sccond year.
People collect those cars, take them to the
stores, crush them and send them to Japan
as dumping things. Japan purchases those
things and from out of those scraps, they
again manufature cars and send them back
to America. That is how Japan is thriving.
We do not know the ‘A B. C." of that. We
know only one thing. We must support either
China or America. We do not know how
to support ourselves. That is the real diffi-
culty. Mobody is thinking about our own
country. Somcbody is making under invo-
icing, somebody is making over-invoicing,
whatever it may be. The fellow is doing
like that because the Government is an im=
potent Government. That is why they are
doing all these things. Rightly or wrongly
we are losing the trade. In those days we
have sent lot of things to America like
‘bleeding Madras’. There is no ‘bleeding
Madras’ now., Only Madras is bleeding
there. Even now there was a Trade Dele=
gation which went to Europe. We have
got wonderful embassies all over the world.
Even if the United States captures the
moon, we will send one ambassador there
because we have pot ready men here to be-
come ammbassadors. But they do not know
the A. B. C. D and trade. We must select
trained pcople in the trade and we must
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scnd them and we must give due publicity
abroad.

This Government itself appointed a
Committec. That Committee has sugges-
ted the same thing. Tlat Committee has
said that we must give due publicity abroad.
There is complete lack of publicity. There
is no publicity at all about our manufac-
tured things.

We started selling all of a sudden all
the raw materials available in the country
to foreign countries. Take for instance
the groundnut market. We have now com-
pletcly lost the groundnut market, In
those days groundnut market was a won-
derful market, for our country. It brought
us dollars and sterlings. Now there is no
groundnut market at all, It has collap-
sed.

Whether you talk of communism or
capitalism, you may talk as you like. But
whatever you talk. whatever your policy
is, you try to bring some trade, bring some-
thing into our country. Thatis the main
idea. Whether you talk of north or south
or east or west, it does not matter.  What
is important is, developing your trade.

Look at Japan. Japan, though itisa
smaller country, have developed its trade
very much. Taiwan is a small country. It
is the smallcst nation in the world. Itis
just like Tiruchirappalli and Salem districts
put together.  They arc manufacturing
cement and growing paddy and other things
and cxporting them to other countrics.

AN HON. MEMBER : They do not
have Congress Government there. That is
the reason.

SHRI RAJARAM : Mr. Chang-Kai-
Shek has understood where he has failed.
But our people have not understood where
they have failed so far. Any how the fu-
ture will teach them a lesson.
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& TT W gET wrf fey ag A A
fraifea 7€t &Y 78 |

afaszar w3y, #1 I-a a®
fammar § fF a8 =g fadr v qrfest &
T o arr AdY & ) g dfa Sagw
g7, T 919 gaC § WA & Wiw 9Ny
& | waTreET 9= ¥ g1 wweesr o
o a §ar s sz & fs gardy
7 fivig wak @y faser & Wk feax
favardl o=t ¥ w9 903 § @ agr ar
FLFRY § 6 gaTd gEMA wo X
faerdit & | 5 AT & w19 EATS F @MY
7€ faer ot § 1 98 "I QAT 91ET 9T
# g9 qu g awdr § | fogd oete amwl
geqr agY WE acs a% #E  qrefifeww
qaIC A€ 99 & feas & garfas gm#
qiffeam &1 79T 14 af §, Wi fggeam
®T T 63 AT R | W FCHICH QEAT
arfgy fis ag sa%te a1 o a7 STl Wy
g gy Afgay qesgar sY @ A &
gy 7t frar &, faq & 7 ftar ag fF ag
T AT HT @ FFT E WA I A
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(o awarer fag ]

R FRE A AN | aTeq ®
arft § fFart ax der gwr ) efar &
At o o & A demr & 7 —am o
W9 9T qmEl ¥ ATO9 v d, | A
TUTEE KT A8 €, 98 Forw 1 wfeqew
foorr v &, fre & femr & 39 @
B § | qeedar $1€ qrfert A

wq w12 41 w02 /et F1 2w, fie,
B $ATH &7 AT 09 F aFAT 2,
52 #0790 F7 72 30 gt X A
§C ARA TR ¥ TO¥ 7} Fvwarz )
T we g, 5 ¥ ¥ wdl wd W IR
& | T gg Wi 78 v, A Fw g
T W& e 52§03 mEl F T
oo ¥ gfmr v amft, ag aesgaEdd
¥ Ara 7w @ Y

9 AT & FAT FIE aTeqH AL @,
ar Tor FEar 91 fF s @y drad
frgm ®T | wa gu 99 & 9w 2
FWE AN, AW Fr fE oFER F
ARY A A i AT g A IW F WA
¥ § o fqwifear, &t gox fag ok
wY g WA A g ¥ X s grfaa
fovat a1, Tan F arowr H T FT gW A
ag T qrfFeaT ®Y anfgw faemar o
o W T A =9 & qrg uiR fawra
mgre, ¥ 39 & qrfeeary w gfaad @
AraT-aTe §1 fear | fomar ag @
w # a6 st 91 G 2, I ag
TR o R

¥ xw g wt gg | A fewmAr
g g fF wae § am A o0 fea
Y g af oY, FfFT amE F g A
o woet £ Y F @gwn, faw o1 adn
aggur § & At w07 afed ar =g
oY WREw ST go Fo T A grer , T
UM AT T Y, N | &1 w6
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g FEA A g F, WA 0 9T AL
g1 T wTy g g & wmg AW A
FuFH g

Ffe ag s A A Y frar
21 ofedl, It Ak on ¥ Y ww
1 fggeam &1 qzx fFar & 1 s gETO
s qref ag) aimdt @, aEr wimdy §)
o1 ZHIL &7 @1% 98 A §, Wea
HiwE & | At & w1 goq T ¢ awl
7 dfaefasy &, 7 wrgfasa &, 7 Aiofaew
2, T 7l7-599 & SR 7 gEA-—Fgadr=-
e &1 & Ta-fer 7 w3 E o wot
YZAd 1 IN_T ATAT-AIA 1 T8 § 1 ™
& gETAT | AT /T #7 qTATS & AR
AY EHI AT FIA § |

T ue @ fF ooy A @R R
FI qIgARE! g1 # 79 43 9T @€Y
11 w7 q% 97 59 a4 ¥ 52 w0z A
&1 AN 95T F7 AfW TE0 P, a9 IF
Tz T ATADT AEL FX THAT E | AT AY
52 U3 T A Y UF FAT TWEL
FAT WO qFAFT DFAETE 1 A
Y ¥ @A Wi &g @ & wwar Oy
FE I & | IWACHIT & 61 § & 98
TH AT A wyr §N 9¢ @Ir HR WK
TANE T AL @AM F 52 FAE
AT 1 fgwTTT #t A< wogd & |
TRT 7 I FT qCEET BT

st ngivaw fag WAt (¥E)
gargfs gaiza, fad @t 2w & g
@A FT T T FA & fag
fagoly sy #1 @ gwr Fr
afwT forar Tor &Y cadwl samTe Y Hify
& 7w g, suwr fadst @mr sar
FT 9UEAT 7 3Ed AAET W AW S
faamr # #f weoafas @ sms
WE I aw g et qw ¥ ogew wwm
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2w wwdieT §, gEY AT QT T T
AT WR Ik arg @ FHAT | Afw ag
IR ot oF g anw @ @ fs fam
W F gw 8w g aw qAW W@, T®
Tade @ 3fmar ¥ gy A F gl
T O 1 fog gw A woFaAd
afas sqrqre e Hatg g @
FIFIT &Y 7 Y w54 fead v § W
q YT

ufr o wfesr & fog? go 2wl
® SART 7537 gfrardr gAT wedl A
& 1 9T gfqard sarr-ga) #Y aeard w3
¥ gad ufas awar sordsr ¥ & SR
AT qUEE ¢ | Afea gl & gfmad
IUN-T+8 FF F TUTT g7 Y WATH A
&, form® wafowr &1 ogar of gw 93 @ar
&, afr gad gd o1 @ @) ad=ar &

eifeT & qod # w5 gfaar ¥ wian
9% AT at, afv @R & wree faRw
¥ 919 AR T qE fwAT ) @rA-
ardy AT ¥ IrAnaar AT AR ;g9 A
T, Aafew gfardt sdm-eeEl &
N # ¥ wod 430 9@ ¥ W gw fag
¥ g gy suir-wed @ @ ¥ 3}
Tog ¢ v gt gfard v &1 wream
7 & § famrar)

3w I avg I fir wmfoer § ofers
v ¥ fazz ow wofer a1 ok =g
waifsw & graw § ofiaw T R
g, afew aw goafagl ® & agraa
¥AT qrgAT 9T, Aaw HAA T ewdwT FT
wregafs @73 & ae I@ ¥ gfew N e
T % Fifew ®Y ) €99 7 93 @AW
forat ot fr 7 fggeam & A w@wfa
T W1 7 BYATE FT FTEET 47, A
fot et firw Y ey w1 TRi 9T
WA (T 7 WA FYATZ FT FT@AT 4g74T,
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aY 9uq ae¥ d% ¥ wgwar &) oftmr
S R & ww W H o grea
A€ & ynforr #1 9g ¥ gfew e v
& qu fom, afe ag wmaw 4
wH | g gH IAAT FAT-urd e
TR AR T & X FIHT F I frar F
Fif yuer fFar | 5w TR A wAdar
w1 Tqez ®7 ¥ % 27 wifgy «r fs g
ST %1 9% Gl §, TR €14 &g
fear ard ok g gfrardt sar-ue Ly
AT 5 g A UEr Al frar Wi
wifw ¥ g ¥ § ¥aw oF gFe
gfard sa-sR@m faad § Wit 92
W IqRIeAr arat fawar g

g Afa v afom ag
freen § e ow & ama afadl 8-
FreaiEl #1 fas uw gwA waf g,
walq arardt 3w o &@ W &) we
"X FT 94 & 09 AAT 9%AT §, 460w
a1 #1€ 3w gfardl FE-HREA & qrar
& g

Ty ¥ ORI B T AL ¥ ey
X gF@ &7 qar AT 91 9
AT B wAfaeg wAT AP 47, HAAT
®I gar & quT| WHOE § gl Aaw
*! gt gy a1 f5 & g w3

¥ AT qET 9X FE-HTI@IY EqriaE w

# agraar €1 Agdwion Sfe) vl
® qrg & 1 98 g WY SYIRT FA-HICATY
& wwar §, &few wo S 3few # qog
Yag AT e AE) T W@rg WA
g ag aeR gw Ak # Wi ww wwr

we

wiw g¥ ag 197 93 fis foaw ag
T -9 gH A el & a9 ¥ Q@ §,
IUY TH T F) wE a2 ATH A ) QU
¢ | T® W HT AR FATY-GATY AVKE,



m ‘Porelgn 'fade
= wgrawtay wl)
fenr frdt ferm-feam ¥ QT
foreh < § 9 fgare-feame 7 @
¢, b frdwt @ ¥ feama-feanr
TN, TEW o gw A FA §

| W & §r-9 H OgEL QW & AT
Aifr Y &, ag Y g @A =;fgy 1 Wy
<Y oF § wig § gnard W N 0w
wra mfeat 3T § W s A oA do-
T FEAT 8, AW A FE & g Ay
f%#ﬁ%wnmﬁﬁ'( g & grar
Al T W wiw wift kA & |
W 215 & gy fafawe s@rg

T g% &7 fga fea & 3, soet a1
T ¥ faamr & A @ oo @ W
FORTT ¥ AW & fgr A gfee § @@t WX
¥g feara—framm o sT w7 w340, QY
oY v fadelt smrore T wtac-zifam
wor o | fedt ¥w & ara Ao FA
¥t et ag 7EY & BF g {w amaard §
qr gty 1 @ wwar g f& g W
®Y GrEATEr AOf ¥ wrT F A Saer
We‘!tﬂtg&sﬁ*ﬁﬂ q'frar.y 2m
ﬁmm&mqﬁwihﬁfﬁ
& A felt ¥ Qs N A famar @ @R
S g AT gt  fe ww
Xwr w7 wrme few &) gET g Srardy
R G Frgard) 3w w A g | A
gl 2w g ¥am wrw W Wk
gt o ghrardt s -wrear e v
3% gaTd agrar wg) war g, @ sy
‘wafa o wTEFATE )

t §ORT At e Afeat wrag
Tt § fe g7 wwds Fosg ¥ T3«
wmafiafigreaw ) farag ¥
g A AT g, ST angfe
| FOOTC ¥ Wy w3 o qwar adf §
A% W N & gayr waswr §
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framrge s &, saard AGAAS,
ag at &% & | AfeT SEd M @A aTer
wE g, qg TG g | WA gET 2@ A
QWA & 1@ foera 9X 9§, &Y
woar & | feT 3 xar W@ v ! Ag
ATH A adr gE & wwol ¥ 1 TR
AT gt Big, FEAT W e feErg
T 2@ &) SEar ag A AT A T
% fiF g aTeaardt W & gra wawias
=R T %A § 9T I8 w7 "re W
avx § | wrdEr F) wgraafor Sfed
agy wTET @ W1 ey ofews AT ®
firg gfrardt ww-wrean far s aw3 &
ug WY 77 FeET A A Af W )

Y aTE TR & fF owaw ¥ AW
W g W M At W SEd
frarm ¥ &, foagwr ofcam @ 3w A
YT 98 @ & | 97 W AT Ay frww

Y &, T A FT HAAC HfwAw

® awg ¥ IAH fwaar giewe g0

W Wl ¥ §1 AW ONETE W

‘fadry T §, wifE wd W & fe@

# w &7 9 § 0 AEA G2E
wizfaaraat & W oAl w1 T
SaTRT "IdY @ |

SHRI BEDABRATA BARUA (Kaliabor):
So far as the resolution is concerned, it

"demands incffect reduction of trade with
the Soviet Unlon and the East European
‘countrics.

Even China or Tor thdt maiter
any other country, however idcologically
inclined, is now secking trade relatidna

‘with a wider and widerarca and-it isalve-

ady known that even Britain is carrying on
a sort of trade with China and would also
Itke to increase it and also there arc tatks

“going on between USA and China, under

the table, for expansion of trade and other
relations or at least with the purposs “of
changing that typc of rciations that they
have had of extreme antagonism. 5o the
question of reduction of trade with the
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-Soviet Union or for that_matter with the
Epst Eurppopn  coupfrics, is ‘egsentially in-
spired by ideolggical cansiderations. I would
sather say that it is an allergy that we tend
to develop in our ideological considerations.
It is not important that we have a particular
idenlogy. In spite of our ideology all seil-
respecting countries in the warld, whether
it is China or U, K. or any other country,
have considered trade as apart from ideo-
Jogy. Japan has never tried to mix up trade
with ideological considerations. We must first
getrid of this ideological considerations we
must copsider trade as such. The allcgation
that has been made that the trade with the
Soviet Union has not been favourable to us
is not borne out by facts. It is not possi=
ble to go into all the facts. There has been
& sort of barter agreement. 1f we are prep-
ared to purchase from them they are prep-
ared to purchase from us also. The posi-
tion of trade with Western countries is in-
tolerable. When we want to purchase from
them, whatever it is and in terms of so
many things, wec cannot sell anything to
them. That is the position In spite of
whatever happened in the Kennedy Round,
I think it was a failure in spite of the little
success that was achicved and the Second
UNCTAD also was a failure. So far as
the opening up of the trade from this side
is concerned. it was a one way traffic, Even
all these much wanted foreign collabora-
tions are mere export promotions from their
side. That is what an Eurapcan Commen-
tator had to say. Theimperts from West
Germany should be reduced and so far as
the balance of payments is concerned it is
8ood that we should certainly try to maxi-
‘mige oyr trade with the Soviet Union. Coup~
trics liko Czechoslovakia have a vast poten-
‘tlal. They do not have this type of experi-
-ence of exploiting the people of other coun-
tries for 100 years or s0. There may be
something which may nced correction, But
these people in East Europe and the-Soviet
Unjon do not have the experience of exply-
iting the people or extending their tentacles
or.contsol over other people. We should
extend our trade with these countrics. Fhat

is the pnly way by which we can balance our
independence with our _peoessity for  deve-
zw.
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ot aaTw aive  (afqm  feelt) o
ounay wEEw, fadw Ay o acg fldd
SR WY gE: aia fgdl o e
1 WY | @ gy § §nfor gawey
®Y AT T qTE WY AT FAY AT N
fge o 7 € wwar | W9 € g W Y
F A EE @i aff@gfs ariw
AT 3W § | gUTL Agi €T HEdrd
gl awan Flay 1@ wirEw §
& wifas =T A7 g3y 1@ 1 Free insti-
tutions cannot go with regimented economy
and regimented trade. gF &) q&q k5
q g f19 T & wud fael s
1 fqax &1 &1 FG 9AT qFw
% g0 %I =91 w9 T FY
qEIITATT S 9289 WIX 91T & §IgT
AT ¥ | AT w7 g ToF §F W=L
4t g 30 @ § o gEfan gw wike
T &7 719 AT AL WA §FA § | 9K
fﬁv&gﬂﬁ'}mﬂm%uamsq
fet & wfagrfes qdff 700 & OV &
T ET F T AT § WE G
gnfmrAfsd s & ao et @ Q@
& 3T 9F @ § A w9 & 919 qed)
QY Ik ga ¥ e Twas Oy
¢ fr waific gart arg fedet gur i
W ag w9 ¥ grarw A §, whag I
£ R WT | R Y ITa wE §)
q%g ag g A 1 gl
wafag f oF & 3g AN woar i § A
BETI P W § R ERIT § A
AT el | e 6 § fae s
£ TRk far g Am ¥ e
A R FT W AR W
R T AT, 9 X T R
§ g B gma e e § WX

g A fade g faw awdt @, €
S § ) gEfed @ EW 9T A

wifq | Wit ¥ T ¥ gmaw s e
¥aw GRf T o6 EM 3% %, 9K &
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1 a=Tw 78w

Y & | uw ZET AAT g A § ) feAdw
¥t faue gart Gy €1 fedw &
wfestar sgmare ®aq & gra F wr AT W)
ferdr aarr WA gr Nuw e &
s A qr AT ¢ fgegea & sy
T WY O @ wifg® silgq qv Y &7
®TTgA Y AAT @Y qF FH & FATL
AT gedtqua ¥ A & FT I
B I9 TH W) I AW KT AwS & ™
wa w1 g9 faaR a @ § 1 gmfad
¥ 14T § g "ot 2 ¥ 9 ergafaar-
WH 1 gg AN 777 i@ w8 o}
A T o g, 38 A% W g g
FoRmgr A gew § omm &, A
ofira &, wieg faan &, wra &, ST &,
Afer wfom &, X g oy & @
g 9 AT AIA 9T §&al § ®C afg
T 9% A19 ¥ & Al gATY TR 9%
W AT § ) " § wEldtew 9947 8,
T WIS wegr g Ay gfAwi & |
JEwY FqEN, WX wew A @ ay
= A addm ) #wiw gura A=
wogr 7Y &, safae w7 v fadw &, ug
&% A ¢, woAr A AF *feq, Aife
gfmar 7T & v ag faw @&

T ATT FF $L A HAT f—FR
wgfaee ar§ gT awa wq &1 gk 2 §,
A% frarr qx wr www g ) ¥ Iy
&g A § qearen & fag 7 wdt @@
F aw T aY, WA wE ) g A
& fg1 ¥ frae v wfge | 9 wvg-
fredmd o 97 &1 @@ s
ST I & A19R QTY | gww
& 7T IIFT YT O @O ATE)
»1€ o7 Ay § grefegrenf F faerd
QY e %7 g7 ¢ Sawr  fawr w1, ™
WO ATTC WY TATE | T WK & /TG
& ow gera w1 gwdA w1 g
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THE DEPUTY -MINISTER IN THB
MINISTRY OF COMMERCE (SHR1
MOHD. SHAFI QURESHI) : Sir. I am very
grateful 1o the hon. Members who havespo-
ken on this resolution. One thing has emerged
from the discussions, that at least every one
has agreed that our foreign trade has to
develop and diversify considerably if our
economy has to become viable and strong.
This is a very good thing which has emer=
ged from out of this discussion. I would
like to inform the House that for the econo=
mic viability of this country, a minimum
target of Rs. 2,000 crores is a must during
next decade.

Trade with cast European countries has
been discussed not only once but manytimes
in this House, but to understand the rcal
significance of this trade, one has to under-
stand the historical background of this
trade. We have to take two periods into
consideration; One is the pre-Independence
period and the other is the period after
Independence. Before 1947, our foreign
trade was decply involved with the British
Empire. and was conducted on the basis of
multislateralism in which the convertibility
of currency played a chiel role as a means
of clearing the balance of trade. At that
time, beciuse we had no industries and we
were mostly cxporters of raw materials,
before indepsndence, there was a small
balance of trade in our favour. That is
one aspect.

After independence, it was recognised
that for widening our industrial base, we had
to be more and more dependert on western
countries for import of capital goods
machines andspares. This would automati-
cally mean depletion of our foreign exchange
resources. It was at this stage that the
East European countries, including USSR,
who had gone through firc and hell during
the war, came together and formed a small
group known as the COMICON, and tried
to evolve their own pattern of trade. After
our independence, these countries have
made a very significant increase in their
industrial activities. Although the socialist
countries accounted only for one-tenth of
the world population, their share in world
trade increased to 30 per cent which was
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equal to the strength of USA and much
more than the combined strengath of the
whole of Europe.

It was at this stage that we tried to
develop our trade with East European
countries including USSR. Large scale
possibilitizs of trade with these countries
were openzd and ths trade agreement which
we signad with thzm revealed that this trade
was bznzficial not only to them but to India
as a whole. Short of becoming a school
teacher to explain what bilateral trade
means. [ hops hon. members who partici-
pated in the debate fully know that ilisa
balanczd trade, a trade to be blanced over
a period of line, Whatever blance of trade
remains, whether it is adverss or favourbale,
has t3 be balanced by imports from or exp-
orts to other countries. It is a benefit which
we should not ingore. At a time when India
was going to develop its industrial base,
countries like the USSR and east European
countries came to the reszue of our induse
trial development and gave us equipment
for which we would have had to pay in
much needed foreign exchange. Itisin
this context that we should look at it.

1 am sorry certain hon. members from
both sides have tried to bring in politics.
It is not a trade in ideclogy or in political
concepts. 1.do not believe in importing
certian ideas and exporting loyalties, That
must be the privilege of a particular section
on the opposite side, [ can say with force
that the Government of India is doing this
trade not under the pressure of any coun=
try. The only power which can dictate terms
to us is the conscience of the Government
of India and the will of its people and our
desire to ses that a  bright economic future
is ushered in for our people and our trade
and commercial development.

There has been a phenomenal growth
im our trade with the East European coun-
trics. As compared to Rs. 8.4 crores in
1953, it has risen to Rs. 440 crores in 1967.
With USSR, which is the largest country in
the group, the increase was from Rs, 7.1
crores in 1953 to Rs. 227 crores in 1967,
This has considerably improved our trade
asd comm.rcial relations with those coun-
tics,
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I ain sorry the maver, Mr. Patodia, is
not here and he was involved in some acti-
dent. He sald that our trade with East
Europe has grown, byt it has grown =t the
expense of our trade with West Europe. This
is not correct. Whereas India's global expo-
rts rose by about 18 per cent between 1960-
61 and 1967-68, the corresponding increase
in the case of exports to the East European
countries and USSR has been in the vicinity
of 200 per cent.

The only country outside this regiom
to which exports have shown a considerable
increase is Japan, where our exporis have
gonc up by 100 per cent. Whereas exports
to East European countries constituted only
7.7 per cent of our global exports in 1950-61
the percentage ros: to 18.8 in 1957-68. It
has not been merely a quantitative increase.
The growth of exports has been faster in
non-traditional goods.

1 must emphasize and make it clear that
India is no longer an exporter of traditional
commodities only but along with traditional
commodities we have now expanded our
field in non-traditional commodities also.
Our exports in enginecring goods have been
steadily going up and our monthly exports
are now to the tune of Rs. 7 crores 1o Rs. 8
crores. This is a very big stride so far as
our exports are concerned,

While it is true that the share of non-
traditional goods in our global exports
increased by 10 points from 28 per cent te
38 per cent between 1961-62 to 1967-68,
Shri Patodia, who is not here, said that our
trade with East European couniries has
gonc up by only 2points. The actual
increase has been from 14.3 percent ta
27.8 per cent, that is, an increase of 13.§
points. Morecover, there has been a sevens
fold increase in the exports of engineering
goods beiwzeen 1964 and 1967. Belween
1966-67 and 1967-68 the growth has been
by 135 per cent from Rs, 28 million to Rs.66
million to East European countries and
USSR. In contrast, our exports of engi-
neering goods to West Europe have incre
eased from Rs. 28.50 million to Rs. 32
million only. Exports of these goods to
East European couniries now constitute
15 per cent of our global exports.
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{ Shri Mohd. Shafi Qureshi ]
One point was made out by Shri Kaowar
Lal Gupta. He was very fond of cashew
kerpels. He said that because of exports
to East Curopean countries, our exports to
West European countries have decreased,
1 do not know wherefrom the hon. Member
got his figures. The authentic figures that

1 have are as follows.

SHRI JYOTIRMOY BASU :
by the American lobby.

Provided

SHRI MOHD, SHAFI QURESHI : 1 am
not talking of any lobby at this stage. 1 am
giving our own figurcs.

In 1963-64 the exports were valued at
Rs, 520 crores to East European countries
while they were to the tune of Rs, 1,623
lakhs to the rest of the world. In 1965-66
they increased from Rs. 520 lakhs to
“‘Rs. 781 lakhs in the case of East European
<ountries and from Rs. 1,623 lakhs to
Rs. 1,959 lakhs to the rest of the world.
“This aptly reveals that there has been an
‘increase both in our traditional markoets
‘and in the non-traditional markets also,

Qur trade, as | have made out, with
East European countries has not grown at
the cost of trade with West European
countries.  What has happened is that
there has been diversification of trade. It
‘has been the comstant endeavour of the
Ministry of Commerce and the Government
of India to diversify the trade, Unfort-
unately, whenever wec develop our trade
with East Europcan countries it is said that
it has been donc on tho basis of ideology
or whenever we develop our trade with
West European countries or the United
“States, it is said by some people that we
are doing it on ‘the basis of ideology. 1In
‘trade ideological barriers do not come; we
are not trading with these countries on the
basis of ideology but we are trading simply
‘on one principle, that it gives benefit to our
~<ountry. Interdependence of mpations so
far as trade is concerned is A must these
days. We cannot live'in isolation. 1If we
have to exist 48 ‘this. world, we have to

-trade mot unbr ﬂth the | Wea-l but with tllc
East alsgi~ 10 - '
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Some people said that we are gjving
most of our raw materials to East European
countries and arc taking junk machjoery
from them. This is absolutely wrong. The
waole pattern of trade is changing and 80
it is changing with the East European coun-
tries also. There was a time when we had
nothing to export but only traditional goods
like tea, coffee, jute, cashew and ground-
nuts. With the dgvelopment or out indus-
try, our dependence on the machinery andl
the compenents of these countries has
decreased because of our own selt'-suﬂ'lca-
iency in these things,

18 : hrs.

Now, we have been able to push lhrough
certain very good sophisticatyd enslnce(lnp
goods in these markets. 1f we look at the
goods., what new things we have been able
to push through, we can sec that from raw

skins, we are sending finished leather to

these countrics. We arc also sending
textile machinery, machine tools, tippes
trucks, railway wagons, electric fans, auto-
ancillary equipment, electrical equipment,
and other enginecring goods. This is real
diversification. These are non-traditional
goods. It is not that because we ar: not

.able to sell our goods in Western markots

that we are iyring to sell goods to these
countries. It is because we find these
markets for our goods. We. are selling our
goods there.

Then, we have to see the pattern of
imports from these countries. Taking the
imports from these countries, there has boen

a considerable change. Certain machinety
which we were importing from these count-
ries we are not importing now. What we
are importing from these countries is ships,
equipment, oil drilling machinery and we
have imported large quantities of urca and
sulphur from these countries. I weuld like
to give figures which will convigce mg
friends who say lndia is expocting saw
material and getting useless mcmnary "Iﬂm
these countries.

Under the recent trade: lmtl with
Poland, Hungary, Romania and Bulgaria,

“-we have increaved-the-import of .urex: fsom

these countries by 75,000 tonnes. 1
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+ We are having an agreement with Poland
for the supply of 100,000 tonnes of urea and
it will go upto 200,000 tonnesin 1973.
‘Thém. we have got an agreement with Poland
for sulphur. 100,000 tonnes of sulphur
will be supplied in 1969 and it will be
‘doabled by 1973, For These goods, urea
‘and sulphur, which are required for our
“fertiliser factories we should have spent a
fot of foreign exchange. But because of
bilateral agreements, we are not spending
mny forzign cxchinge. What we are selliing
‘to these countries is sophisticated machinery
-and engincering poods. So, it is nota
question of only exporting traditional
wommodities as is being said by members
opposite.

Coming to the switch trade, much has
‘boca said about switch trade by these coun-
tries. [Itis true, unscruplous traders on
both sides have indulged in some sort of
‘gwitch trade. But the magnitude of the
trade is so small that we can ignore it.
After all, all trade in the world is not without
any faults, There is hardly any trade.
whether it is East or ‘West, where we do
not find faults. There is a yearly review
-of the trade between the countries. dt'is
being impressed upon these countries that
the goods destined for thesc particular
‘eountries, for the consumption of these
countries, should be consumed within these
countries. A vigil is kept that whatever
~goods are exportcd to these ‘countries are
‘otilisd within these countries. Sometimes
'it so happens that the people who do not
sce cye toeye or those who want to ruin
the trade indulge in unscrupulous things
and bad name is brought to this particular
trade. In the interest of mutual trade and
friendship which we have devloped in these

' Countries, wo have taken this matter into

-<consideration and wherever it is possible,
wherever the switch trade is possible, we
-a00 that the goods which are destined for
any particular country are not switched
over to other countries,

Then, the hon. Minister, Mr. Raja Ram
raised a point which is not concerned with
this at all, about the sending of trade deleg-

‘o’ oonnected with Bleeding Madras. He
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rather gave a word of advice to me that
we should draw delegations not from
politicians but from the people who know
the trade very well. From his Party, we
sent one person who led a trade delegation,
not because he belonged to the D. M. K.
Party or he was a politician, but because
he knew about the handloom trade. That
is why he was sentand he led a trade
delcgaticon. He should not have said
about that. So far as Bleeding Madras s
concerned, [ do not know who is bleeding
whether my friend should bleed or Madras
should bleed or the interest of trade should
bleed-«that was the sort of state of affuirs at
that time. Tt is not connected with this.

SHRI S. KANDAPPAN ( Mettur ) :
Even according to our delegate who went
there, the trader representatives in various
Embassies do not know 1he business pro-
perly. 1 was given tlo undersiand that in
Germany, in one place we have got good
market, in one particnlar city, whereas our
offices are located -.in seme other place,
100 or 200 miles away from ihat, 1f ithat
is going to b: the practicz, 1 am afraid, we
cannot promole our trade. That was the
point made by our delegate who went
there.

SHR1 MOHD. SHAFI QURESHI :
These are suggestions. This'is ot ‘Within
the scope of this discussion.

There was an allegation 'fromthe Jan-
Singh side that the Communist Party'is.
getting funds from certain tradeérs and
agents.

SHRI VASUDEVAN NAIR : It is an

irzesponsible aHegation.

SHRI MOHD. BHAFI QURESHI : 1
do not know. Government do not subscribe
to it-that-some sort of a trade is going on
betweea the Communist Party here and the
Soviet trading agency. .| do mot want to
I wanted to avoid this. Mr.
Basu also sald certain things and bo clsimed
that the Government takes dictates feom
Bell or Hell, I do not kmow; 1 donel want
t0 touch -on that,
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One point was raised by Mrs, Tarkesh-
wari Sinha. She said that we are getting
Jess price for our commniodities; whenever
we offer things to them, those countries
dictate the pricc to us. If we take onc
example, between 1958 and 1965, the sale
of tea to USSR increased from Rs. 8.2 to
Rs. 17.3 crores while the total exports of
the commodity fell from Rs. 136 to Rs. 115
crores During 1960-61, the price which the
USSR paid was Rs 7.01 per kilogram as
compared to the price in the rest of the
world, i. €., Rs. 6.16. We have not been
selling our commodities at cheap rates.

The other thing which has been said
and the logic of which 1 do not understand
is this. They say that, after thc liberalisa.
tion of imports, we aie being forced to
purchase from these countries certain goods
which we do not require. Hon. members
know that our trade is not centralised. Our
tradere are frec to make their choice. We
must give credit to our traders that they
can at least purchase those wvery goods or
the machinery which they require for them-
selves; they will not purchase junk machi-
nes.  After the liberalisation of the import
policy, the disadvantage is to these coun-
tries because our traders are free to make
their purchases from other countrics also.

Then, within these East European coun-
trics also, there is an element of competition
they are also producing the same things and
hence, there is an element of cocmpetition.

. If we can get tractors cheaper from
Rumania than from Bulgaria or Poland,
naturally we will purchase from Rumania.
So, within these countrics there is also an

1 of competition

Weo are not purchasing those good
which are not required by us. This idea
must be glven up ~ompletely that we are
only purchasing things which are being
thrust on us. The same is the case with
regard to .exports. In our exports also,
these calintrics arc free to purchase from
anybody they like. Then, the prices which
bave boen paiddor imports, for sulphur urea
or tractors or other materiais, are exactly on
the international level; may be, a little higher
or lower, but to say .that we have been
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paying much more than the international

prices is not correct.

I will not like to touch upon the other
points which are extraneous to this debate.
I would like to end by saying that our trade
with East Europe and USSR is a unique
experiment which has created new hopes
and aspirations for expansion of mutual
trade. The new dimensions and vistas of
collaboration at different levels augur well
for the future of these countries and for
India's commercial devclopment. With
mutual conflidence and trust, the new co-
operation will ultimately benefit millions
of people in East Europe, USSR and India.

SHRI S. K. TAPURIAH ( Pali): He
has not replied to one wvalid point. One
very important point was raised, Asa
result of de-valuation of rupee or fouble,
the price parity has not been re-fixed.
After the devalvation of the rupce and the
rouble we will have to pay over Rs. 70,000
more to Bokaro, That charge was made
by Mrs. Sinha,

SHRI MOHD. SHAFI QURESHI : ‘It
is a very intricate matter and the hon.
Member does not understand the intricacics
of these matters. ‘

SHR1 S. K. TAPURIAH
paying more 7 ( Interruption )

: Are we

MR. DEPUTY-SPEAKER : [ will now
put Shri Kanwar Lal Gupta's Amend-
ment to the vote of the House. The quesion
is :

That in the resolution- *
add at the end--

uand a Committee of members of
of Parliament to be nominated by the
Speaker be set up to assess the exact
problem and suggest ways and medns
to solve the same.” '

The amendment was negatiued

MR. DEPUTY-SPEAKER : 1 will now
put Shri Patodia’s Resolution to the vots
of the House. The question is :

*sIn view of the adverse sffect caused
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on India’s foreign trade by the wrong
pattern of trading adopted in the
case of East European countries,
including Russia, this House resolves
that the foreign trade policy of the
Government of India, particularly
with East European countries and
Russia, be suitably changed.”

The motion was negatived.

18.12 hrs.

RESOLUTION RE : FUNCTIONING
OF CENTRAL SERVICES

MR. DEPUTY-SPEAKER : We are pre-
ssed for time.  Your Resolution is very im-
portant. In fact, every Resolution is im=
portant, no doubt. But today, as we are
pressed for time, may 1 request you to ma-
ke a reference and just confine your rema-
arks for five minutes ? Just confine youre
self for five minutes and you may continue
later on.

SHRI SHRI CHAND GOYAL (Chandi-
garh) 24 hours has been provided for
Private Members® business. [ don't think
the House should take away any part of
that time. We should spend full time,
that is 2} hours and we should continue. ...

MR. DEPUTY-SPEAKER :
‘outside Private Members' purview. It has
been said that all sorts of complaints are
there. Certain grievances are to be venti-
1aied.

That is

AN. HON. MEMBER : Free for all.

MR. DEPUTY-SPEAYXER : That Is
also Private Members® time in a way.

SHRI SHRI CHAND GOYAL :
“The Speaker said something else could be
-done after the non-official hour. . .,

MR. DEPUTY-SPEAKER :1 am gui-
ded by the House. [ don't want to impose
decision.

'SHRI SHRI CHAND GOYAL : He
* wras specific on that,

MR. DEPUTY-SPEAKER : The Mover
is agreeable. But if the House agrees then
alone I can doit. This is my suggestion.

SHRI 8. R. DAMANI (Sholapur) : There
is a Half-an-Hour Discussion, [ want to
submit certain points.

MR. DEPUTY-SPEAKER : That malter
is total’y different. Because, after Private
Members' Business is over, there is a Z:ro-,
hout, if I may put it that way; there is
some time for Members, Whatever you
call it, that is there. Itisa good thing.
Due to procedural things certain matters
could not be brought up on the floor of
the House. So the Speaker has said that.
So, the House now agrees with my sugge
estion. The hon. Member may just move.

SHRI NAMBIAR (Tiruchirappalli) :1I
Just want about fifteen minutes. At about
6-=30 I will finish.

SHRI SAMAR GUHA (Contai) : I want
to make a submission. It is not free for all.
In the morning we made a representation
to the Speaker on certain specific points.
On the basis of those specific points, he
said, you can rise and speak for just n few
minutes. Therefore it is not free for all. ..

MR. DEPUTY-SPEAKER : Others also
will come forward.

18.13 brs.
[MR. SPEAKER in the Chalr)

SHRI NAMBIAR : Free for all, at 6-30.
Sir, I move the following Resolution :

“In view of the serious situation crea-
ted by the policy of victimisation that is
being pursued by the Central Govern-
ment following the one-day token strike
by the Central Government employees
on the 19th September, 1968, resuliing
in the removal from service, launching
prosecution against, issue of suspension
orders on and issue of orders effecling
break in service of a very large number
of Central Government employees, this
House is of opinion that a serious thr-
eat has arisen to the smooth and effici-
ent functioning of the Central servizes
spread all over India in the prevailing



